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much will it affect our drug industry,
how many of our present phairmaceu-
tical firms would be able to- produce
those drugs? - (Interruptions) Please
don’t disturb me. Will you be able
to produce those drugg which come
under the American patents and by
how much the prices of drugs and
pharmaceuticals will go up ag a
result of Dunkel? Your preparatory
work does not say that. You sent it to
the Cabinet Sub-Committee. You must
have done some preparatory work.

SHRI CHINTA MOHAN: The whole
question of ‘Dunke] proposals, as I
already said, is umder examination
by the Cabinet Sub-Committee, and
my. Department will also be review-
ing it. If the hon. Member wants it,
we will write to him. (Interruptions)

SHRI KAMAL MORARKA: Sir, I
want to know from the hon, Munster
this. The Dunke] proposals may be
under the examination of a Cabinet
Sub-Committee. You are not compe-
tent td answer; it is fine. You are well
aware that the drug industry is a
major industry that would be affected
by these proposals.
the administrative Ministry for the
.drug industry. What is the view of
your Ministry as conveyed to the
Prime Minister or to the Cabinet
with respect to the Dunkel proposals?
Has youp Ministry crystalised its
views and if so, what are these?

SHR] CHINTA MOHAN. At present
T cannot say anything. We are study-
ing the entire gamut of proposals.

MR. CHAIRMAN: Next question.
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holdings with a view tp generate addi-
tional financia] resources; and

(b) if so, the details thereof?

THE MINISTER OF DEFENCE:
(SHRI SHARAD PAWAR): (a) and.
(b) There is no plan to disinvest.
10 per cent of the Defence land hold_ .
ings. However, Goverment are exami-
ning the possibility of generating ad-.
ditional resources by ~ dispoging of:
lands ‘whicli may be surplus t, De-
fence requirements. )

SHRI HIPHEIL: Sir, what is the ex.
act arég of the surplus land after
Defence requirements?

SHRI SHARAD PAWAR: Sir, the
Defence Ministry has got more than
22,18,000 acres of land, and out of"
that about 30 per cent lang is under
use. The rest land is vacant. We are.
trying “to get information from the
respective Wings as to whicy lahd we- .
will be able to dispose of That in-.
formation hag not yet been received.

MR. CHAIRMAN: Question Hour is-
over. Now, Paperg to be laid op the-
Table.
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